OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ) : DELHI

78" Independence Day
INVITATION

As approved by the Ld. Principal District & Sessions Judge (HQ), it is informed with
immense pleasure that on the auspicious occasion of “78™ Indian Independence Day”
a Kavya Gosthi is being held on 12.08.2024 (Monday) from 4.30 p.m. onwards in
Conference Hall, Room No. 135, First Floor, Tis Hazari Courts Complex, Delhi. Acclaimed
poets of National fame have also been invited in this Kavya Gosthi. You are cordially
invited with family in this Kavya Gosthi.

Ld. Officers and Officials, who wish to recite their poems in this program, are
requested to provide their willingness on or before 03 August 2024 at Hindi Section, Room
No. 238, 2% Floor, Tis Hazari Court, Delhi.

Yo in requested m it convenient to atten is Kavva
0. ith ily at desi te : W
(Sanjeev Jain)

Chairperson, Central Hindi Implementation Committee
Principal Judge (Family Courts), East,
~ Delhi District Courts.

NoY]A89- 43339 /Hindi/kavya Gosthi/238/2024  Delhi, Dated the. 250300y
Copy of this Invitation is forwarded for information and necessary action to:-
: Ld. Registrar General, Hon'ble High Court of Delhi, New Delhi.
2 Ld. Principal District & Sessions Judge, New Delhi, South-West, West, East, South, Shahdara,

North-West, North, Rouse Avenue, South-East, North-East, Delhi/New Delhi.
3. Ld. Principal Judge (Family Courts) (HQs) and all Ld. Principal Judges, Ld. Addl. Principal

Judges and Ld. Judges, Family Courts, Delhi/New Delhi.

4, Ld. Director (Academics)/Chairman (Officiating), Delhi Judicial Academy, Dwarka, New

; Dethi. :

g, Ld. Principal Secretary, Law, Justice and Legislative Affairs, Government Of NCT of Dethi,
New Delhi. %

6. Member Secretary (Officiating), Delhi State Legal Service Authority, New Delhi.

7 Ld. Judicial Officers (all districts), Central, New Delhi, South-West, West, East, South,

Shahdara, North-West, North, Rouse Avenue, South-East, North-East, Delhi/New Delhi.

8. All Ld. Judicial Officers on deputation in other departments, Delhi/New Delhi.

09. Ld. Administrative Civil Judge, Central and West, Tis Hazari Courts, Delhi. :

10 Ld. Nodal Officers, Central Hindi Implementation Committee (all districts) Delhi/New Delhi.

11 (Sr.) Administrative Officers (Judicial)/Branch In-charges and Officials of Rajbhasha Hindi
Sections, all districts, Delhi/New Delhi.

12 (Sr.) Administrative Officers (Judicial), Branch In-charges and Officials workmg in all
district of Delhi District Courts, Delhi/New Delhi (through their respective Ld.
Presiding/Controlling Officers/Administrative Officer (Judicial)/Branch In-charge).

13, Secretary, Hindi Academy, Delhi Government, Community Centre, Kishan Ganj, Padam

Nagar Delhi-110007.

14, In-charge, Computer Branch with the direction to provide all type of technical support for
the successful organization of the above Kavya Goshi and also circulate the invitation
through online mode and SMS or other available sources.

15 Care Taker, Taking Branch, Central and West District, Tis Hazari Delhi with dlrectlon to
make all necessary arrangements for this program.

16 PS to Ld. Principal District & Sessions Judge ( HQs), THC, Delhi.

Chairperson, Central Hindi Implementation Committee
Principal Judge, Family Courts, (East),
Delhi District Courts.
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